Name of the corporate debtor: Avalon Regal Court (In CIRP) (of GRJ Distributers & Developers Private Limited)

Date of commencement of CIRP: 03.06.2022
List of creditors as on: 14.01.2024

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Issued on 15.01.2024 at 12:00 PM)

Details of claim received Details of claim admitted Amount
0,
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1| Tata Capital Housing 28-12-23| 936,993,700 | 638,474,778 | Financial |Yes No 46.19% [Nil Nil 298,518,922 [Nil
Finance Limited debt
Total (A) 936,993,700 | 638,474,778 46.19% |Nil Nil 298,518,922 [Nil




